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LOK SABHA

Friday, April 2, l971(ChaUra 12, 
1893 (Seiko)

The Lok Sabha met at Eleven o f the 
Clock.

[Mr. Speaker in the Chair] 

MFMBER SWORN 

Shri A. Kevichusa (Nagaland)

ORAL ANSWERS TO QUESTIONS

Nationalisation of General Insurance

*91. SHRI RAM AVATAR SHASTRI: 
Will the Minister of FINANCE be pleased 
to state :

(a) whether any final decision has since 
been taken to nationalise the General 
Insurance; and

(b) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI K, R. 
GANESH) : (a) Government is committed 
in principle to its earlier decision to nationa
lise general insurance business.

(b) Does not arise.
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SHRI K. R. GANESH : Sir, as has 
been indicated in the reply, the Government 
is committed in principle to nationalise 
General Insurance. There is no question of 
any pressure by any vested interest on a 
commitment which the Government gave 
on the floor of the Parliament.
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MR. SPEAKER : That is a separate 
question. I cannot allow it. It is a general 
question, not a specific question.
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